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. (Thccme~tax)
Mp. 57 F.N0.1€7/21/84~T2 (A1) 5 In ex eFcisa
by sub-secticn (1) of section 121 of the Incg
1961 and in superces
regard, the Central Bcard of Direct Taxes hel
Cormmilss
hereto amnexed with headquarters specified in
shall perform his functions in respect cf sud
or cf such cases ol classes 0f cases as are g
dicticn of the Commissicner of Income~tax rej

aion of all earlier nctificaticns ie

icner of Income—tax specified in Columgn 1 of the

of the power cunferred
me—tax aAct, 1961 (43 c£f
sued in this
eby dirscts that the
gchedule
Celum {2) thereof

h arcas of such DPersins
omprised in the juris-
erred t. in Columm (3}

of the said schedule, subject to such areas/gerscns/cases or dlasses

of cases falling within the city menticned iy
Provided that the Commissicner of..Ipcomg

L Col. (2)0
-t oy shall also

perform his functions in respect of such pexd
haw: been or may be -assigned by th  Central
toc any Income-tax awthority subordinate to b
+hat the Commissicner shall not perform his
such persons or such cases @xX as have been O

ong Or such cases as
oard of Didrect Taxes

. Provided further
unct ions in respect of
mey be assigned to any

Income—tax authority cutside the jurisdictiofe.

SOEDULE
COMI IS5 TONER HEADQUARTERS sk spICr TON
OF INCOIE TaX QUARLRE = -
i 7. i N
cI {INVEST 1641 TON ) Cal.CULL A CTT wWEET BENCAL-I TO XIV.

WEST FENGAI-T
This notification shall come intc ef

™
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To UriDEE. SECY,
The Manager,
Government of Indis Press, :
Ring Road, Mayapuri Industrial area,
{Near Raicuri Garden), New Delhi,

copy tous-
1. &ll Commissicners of Income-tax.

RIDER SECY, CEI‘ERT.L

ect from 15-6~1984,

N
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D OF DIRECT THaXES.

, New Delhi,.

eBeDoT,, Hew Delhi,

New Delhi(20 copies).
New Delhi(5 Ccpies).
emy of Direct Taxes,

Law, Justice and
fairs), New Delhi.
‘I‘a; H”Bl(—ck; Vikas

N
T

BCaRD OF DIRECT 1Ta¥ESs.

2. Directors of Ins . {IT) /(R&S ) /{(P&FR) / (Inv {)
773, Dte. of O & M5 (IT), Ist Flocr, alwan-e4qGhalib, New Delhi(5 cupies)
" a. &1l Officers & Sections in L. wWing ¢f |C

5. Comptpcller & auditor Generzl of Indla,

6. Bulletin section of Dte. of Ins.(RS&P),

7. Director of Training, I:S, Fational acad

staff College, Nagpur{5 copies).

8., 8&hri. P.Ke Kartha, Jt. Secy. Ministry of

Company affairs, (Department of I&gal af

9, The Chief Controller of accounts, Ca.B.ld

Ehawan, New Delihi.
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